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The Following officers are hereby posted in Legal and Litigation Cell (LLC) in 0/0
CGPDTM, on full time basis with immediate effect until further order.

i. Shri Suresh Kumar, Assistant Controller of Patents and Designs, Patent Office, Mumbai

ii. Shri Ashish Prabhat, Assistant Controller of Patents and Designs,Patent Office, Mumbai

2. The officers will report to Shri N. K. Mohanty, Sr. Joint Controller of Patents & Designs
and Coordinator, Legal and Litigation Cell (LLC), % CGPDTM.

I

3. This issues with the approval of the Controller General of Patents, Designs & Trade Marks.
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(Hemant S. Boraie)
Director

O/oCGPDTM
To:
All Above Concerned Officers.

Copy to:
1. Shri N. K. Mohanty, Sr. Joint Controller of Patents & Designs and Coordinator, Legal

and Litigation Cell (LLC), % CGPDTM
2. Head of Office, Patent Office, Mumbai, Delhi, Chennai and Kolkata
3. Head of Office, Trade Marks Registry, Ahmadabad, Mumbai, I Delhi, Chennai and

Kolkata
4. Head of Office, RGNIIPM, Nagpur
5. Head of Office, GIR, Chennai
6. The Copyright Office, Delhi
7. IT Section - for uploading on the official website.
8. Office Order File
9. Guard File
10. Hindi Version follows
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